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bio-gas development. Details of the 
scheme are being worked out.

(c) No such measure is under con-
sideration .

(d) Question does not arise.

Integrate^ Education of Disabled

5566. SHRI RAJESH KUMAR 
SINGH:

SHRI B. D. SINGH:
SHRI RASHEED MASOOD:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether it is a fact that Gov- 
 ̂ ernment had introduced a scheme for

the integrated education of the handi-
capped. sometime in 1974;

(b) if so, the details thereof;

(c) whether Government have made 
any assessment with regard to the 
success or otherwise of the scheme; 
and

(d) if so, the result of the assess-
ment made and the steps cntemplat- 
ed by Government in the matter?

THE MINISTER OF EDUCATION 
' AND SOCIAL WELFARE (SHRI S. 

B. CHAVAN): (a) to (d) The
scheme for the integrated education 

^  of the handicapped was introduced 
in 1974. The scheme provided for 
payment of salary and special pay of 
Rs. 25/- per month to the teachers, 
transport allowance of Rs. 25/- per 
month for 10 months, books and 
stationery allowance of Rs. 150/- per 
child per year, equipment allowance 
of Rs. 500/- per child to each handi-
capped child, assessment of children 
and attendant for severely handicap-
ped children and etc. The scheme is 
operated through the State Govern-
ments. 50 per cent cost on these items 
^as met by the Central Government.Jg The progress under this scheme has

been slow and 2177 handicapped stu-
dents are getting education in the 
normal schools under this scheme at 
present.

2. The scheme has recently been 
revised. The entire cost of the scheme 
will now be met by the Central Gov-
ernment. In the revised scheme pro-
vision has been made for setting up 
of assessment centre for assessing 
children to be integrated in the nor-
mal school system, payment of higher 
rate of special pay to the teachers 
engaged in teaching of handicapped 
children in such schools, setting up of 
resource room and removal of archi-
tectural barriers in schools and higher 
rate of equipment allowance, trans-
port allowance and escort allowance 
for hndicapped children. Provision 
has also been made for meeting the 
cost of boarding and lodging in res-
pect of children the income of whose 
parents is less than Rs. 750/- per 
month and for training of teachers. 
Setting up of pre-school-cum-parent 
counselling unit is also envisaged if*> 
schools under this scheme.
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Khajuraho Festival of Dances

5568. SHRI R. P. GAEKWAD:
SHRI BH1KHU RAM JAIN:

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state:

(a) whether his attention had been
drawn to the news item published* in 
newspapers that the Khajuraho Festi-
val of Dances organised by the
Madhya Pradesh Tourism Develop-
ment Corporation enables the idol
thieves to steal the images and lift 
valuable pieces lying throughout the 
Bundelkhand region;

(b) if so, whether Government issue 
immediate orders for the withdrawal 
of the permission to hold function 
within the Khajuraho Temple com-
plex; and

(c) if so, the details thereof?

THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE (SHRI S. 
B. CHAVAN); (a) There was such a 
news item recently in a national
daily newspaper.

(b) and (c) The festival this year 
has already been held.

Permission for holding the festival 
within the protected complex had been 
granted on stipulated terms and con-
ditions. Even so, keeping in view the 
interest of the monument and the 
lawn attached thereto, it has been 
suggested to the Govt of M. P. that 
future programmes may be organised 
outside the protected limits so that the 
monuments are not in any way 
damaged.

Operaion Flood Programme and its 
Impact —

5569. SHRIMATI PRAMILA DAN- 
DAVATE: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) since when the operation flood 
scheme for Dairy Development has 
started functioning;




